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To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub:- Submission of Status Report in pursuant to order dated 10.05.2024 passed by
Hon'ble NGT in the matter of Original Application No. 92/2024, Brijesh Singh
Versus State of Uttar Pradesh & Ors.

Sir,

In Compliance of Hon'ble NGT order dated 10.05.2024 in the matter of O.A. No.
92/2024, Brijesh Singh Versus State of Uttar Pradesh & Ors., the compliance status
report is being filed herewith.

It is requested that the status report may be presented before the Hon'ble
Tribunal for kind consideration.

Encl.: As above.
Yours faithfully,

D(
\0%\‘>

(UK. Gupta)
Regional Officer

Sonbhadra.
Endt. No. & date as above.

Copy to:-

1. District Magistrate, Mirzapur for kind information please.

2 Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information
and necessary action please.

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,
Supreme Court of India, New Delhi-110001.

Regional Officer
Sonbhadra.

Frater - weE G 162, IR A (Frae avdl gea)

Office: House No. 162, Uttar Mohal (Near Chandi Hotel)

e, WITTE-231216 Robertsganj, Sonbhadra-231216
. rosonbhadra@uppcb.in E-mail: rosonbhadra@uppcb.in
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Status Report in pursuant to order dated 10.05.2024 passed by

Hon'ble NGT in the matter of Original Application No. 92/2024,

Brijesh Singh versus State of Uttar Pradesh & Ors.

1.

That Hon'ble NGT National Green Tribunal vide its order dated 10.05.2024
in the matter of O.A. No. 92/2024, Brijesh Singh and Ors. Vs State of U.P.
instructed the following:-

“5enen The District Magistrate and the Superintendent of Police, Mirzapur are directed
to take all requisite steps for ensuring that the brick kiln does not operate illegally and also

for ensuring that bricks lying in the brick kiln are confiscated and sold by public auction.

6. UPPCB is directed to initiate proceedings for imposition of environmental compensation
on respondent no.3-Project Proponent and also take requisite steps for prosecution of

proprietor/manager of respondent no.3-Project Proponent in accordance with law.

7. List on 09.08.2024 for final hearing....”

That UPPCB had issued show-cause notice against the brick kiln under the
section-31A of Air (Prevention and Control of Pollution) Act, 1981 (As
amended) vide letter Dated-24.05.2019 as per recommendation made by
Regional Officer, Sonbhadra vide letter dated-13.05.2019. The copies of
letter dated 13.05.2019 and 24.05.2019 are attached herewith and marked as
Annexures No.-1and 2.

That UPPCB had issued closure order against the brick kiln under section-
31A of Air (Prevention and Control of Pollution) Act, 1981 (As amended) vide

letter Dated-14.07.2021 (Annexures No.-3).
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. That during visit, the joint committee has stopped the operation of raw

brick filling by pouring water through water tanker on raw bricks in
compliance of closure order dated 14.07.2021. The compliance report of

closure is attached herewith and marked as Annexure-4.

. That it is submitted that UPPCB has also requested to C.O. (Police), Chunar

Mirzapur vide letter dated-02.05.2024 for ensuring the compliance of
closure order issued against the brick kiln. Copy of the letter dated

02.05.2024 is attached herewith and marked as Annexure No-5.

. That UPPCB had issued show-cause notice to the brick kiln for imposing the

environmental compensation of amount Rs. 64,06,250/- vide letter Dated-
29.07.2024 as per recommendation made by Regional Officer, Sonbhadra
sent vide letter dated-27.07.2024. The copies of letter dated 29.07.2024 and

27.07.2024 are attached herewith and marked as Annexures No.-6 and 7.

. That the show-cause notice was got received by UPPCB official to

concerned brick kiln on dated 31.07.2024 (Copy attached as Annexure-8).

Further, the reply of proponent is not received in this office.

. That UPPCB has imposed environmental compensation of Rs 64,06,250/-

on the brick kiln vide letter dated 07.08.2024 as per the recommendation of
Regional Officer, UPPCB, Sonbhadra vide letter dated 06.08.2024 after
giving due opportunity as per law. Both letter's copy are attached as

Annexure-9 & 10.
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Conclusion:

The brick kiln namely M/s Shagun Int Udhyog, Village-Bharehntha, Tehsil-
Chunar and District-Mirzapur has not obtained valid ‘Consent to Operate’ (CTO)
form UPPCB. UPPCB had issued closure order against the brick kiln under section-
31A of Air (Prevention and Control of Pollution) Act, 1981 (As amended) vide letter
Dated-14.07.2021. For ensuring the compliance of closure order, the Joint
Committee constituted by District Administration, Mirzapur vide Letter dated
09.04.2024 has stopped the operation of raw brick filling by pouring water on raw
bricks through water tanker. UPPCB has also requested to Circle Officer (Police),
Chunar Mirzapur vide letter dated-02.05.2024 for ensuring the compliance of
closure order issued against the brick kiln. Thereafter, UPPCB has imposed
environmental compensation of Rs 64,06,250/- on the brick kiln vide letter dated

07.08.2024 after giving due opportunity as per law.

The above Joint Committee Report is being filed for the kind perusal and
consideration of this Hon'ble Tribunal.
A
Dated: 07.08.2024 (G
(U.K. Gupta)
Regional Officer

U.P. Pollution Control Board,
Sonbhadra
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Latitude: 25.136492
Longitude: 82.931328
Elevation: 89.03+100 m
Accuracy: 6.5 m

Time: 31-07-2024 10:55
Note: M/s SHAGUN ENT UDYOG VILL & POST BHAREHA

M/s Shagun Ent Udyog Vill. & Post-Bharehata, Teh.-Chunar, District-Mirzapur
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